
CFNTRAI, ADMTNTSTRATTVF TRTBtJNA
PHINCTPAI. BKNCH, NKW DKIHT

OA NO. 1035/2004
MA NO. 1150/2004

This the IBth day of July. 2004

HON'BI.F SH. KUI.DTP STNGH, MKMBFR (J)
HON'BI.R SH, S.K. NATK. MFMBFR (A)

1. Kiran Chaw la
D/o Shri Thakur Das.
R/o 510/12, Sikka Colony^
Sonipat. Haryana.

2. Shalini Gi rhotra,
D/o Shri U.P. Rhayana
R/o 0-5B3-A, R i sh i Nagar,
Rani Ragh. Delhi.

3. Ni rmala Rauthan,
D/o Shri Surat Singh Negi.
R/o 106, Bhavishya Nidhi Knclave,
Malviya Nagar, New Oe1hi-110017.

4. Hema Tewari
D/o Shri G.C. Pathak
R/o G-235 Nauroji Nagar,
New De1h i.

5. SanJeev Knmar
S/o Shri Roahan I.al,
R/o A-703, Shasht.ri Nagar,
Delhi-110052.

6. Raj Kumar
S/o Sohan Pal,
R/o Town Khekra,

Vi11. P.O. Khekra,
Near Ghass Mandij
Di Rtt. Bagpath,
Mfstv 1 "h i 4

Sh. Sat i sh Kumar)

\7 f* o 11 a

1. The Secretary,
Ministry of Tourism,
Transport Bhawan..
Par!iament Street,
New Delhi-110001 .

2. The Secretary
Staff Selection Commission,
Department of Personnel & Training,
C.G.O.Complex,
Block No. 12, J.odhi Road,
New Delhi-110003.

(Bv Advocate: Sh. Mohit Sachdeva proxy for
CVv U U CttHAn)

Ar»n 1 i nt «

'DAorsnnrliant' a



Q R n F R (ORAl)

By Sh. Kuldip Singh, Member (J)

Counsel for appHoant siibmtts that grievance of thf

applicant no more survives. They want to withdraw the OA.

OA is dismissed as withdrawn.

Iduc^
( S. K."lui K ) ( KUI.DTP STNGH )

Member T T)


